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[ ol AU SMALL FINANCE BANK LIMITED

TP TATA ELXSI LIMITED A e s 1 o ot

AU Small Finance Bank Ltd, (A Scheduled Commuercial Bank) h-.:l'-'-l.' sald out the
TATA CIN : L85110KA1989PLC009968

morgaged assets of the below mentioned defaulter bormower through Auction
process undes SARFAES] ACT 2002 and the amount received from the auction
.l. AT A ELXS[ Regd. Office: ITPB Road, Whitefield, Bengaluru - 560 048
e-mail:investors@tataelxsi.com website: www.tataelxsi.com

Fri 4T

YISAKHAPATNAM PORT AUTHORITY
VISAKHAPATNAM

e-Tender Call Notice: 2024 VPT_209137 1, Dt: 25.09.2024
E-Tenaer is invited in Single Stage two steps System from the ex
perienced bidders meeting the pre-qualifying criteria for the work
mentioned below through online bidding on the website https:/
Jeprocure.gov.in/eprocurefapp having Digital Signature Certifi-
cate (DSC) issued from any agency authorized by Controller of
Certifying Authority (CCA), Govt. of India and which can be traced
up to the chain of trust to the Root Certificate of CCA
PROJECT: Upgradation of existing B0 bedded Golden Jubilee
Hospital to a 300 bedded Multi-Disciplinary Super Specialty

proceeding have been ad|usted tothe sumof outstanding dues of the loan account,
As Bank do not have the present addresses of the following borrower, it is informed
to the borrower through this notice regarding the exoess amount after adjusting
the dues, kindly contact persanally to the nearest AU Bank's Branch along with KYC
documents within 15 days orcontact Mr. Mugahid Masir Khan - 2075000439

Loan Afc No. / Customer Name

LO0010601 20706760, NMew A K Enterprizes |Borrower), Atlikurraheman Tahirali
khan 5/0 Tahirali [Co-Borrower), Kalpesh Rajendrakumar Mehta 5/0 Rajendra
kurnar [Co-Barrower), Lalita Rajendrakumar Mehta W/O Rajendrakumar (Co-

Extract of Statement of Audited Financial Results for the

Hospital through PPP mode at Visakhapatnam Port on Design, . . Borrower)
S M T O Quarter and Six Months Period ended September 30, 2024 o S AU souall Finane onk Limisd

3 lakhs
Year to date for the
eriod from
Quarter Quarter Quarter |- P _ : FORM B
HERO HOUSING FINANCE LIMITED Particulars onded | ended | ended | Aprilo1, | April01, | Year ended PUBLIC ANNOUNCEMENT
Contact Address: Office No 24, P.J Chambers, O of old 2024 to 2023 to 31-03-2024 (Requlation 12 of the Insolvency and Bankruptoy Board of India
Mumbai Pune Highway, Pimpri, Pune Maharashira-411018. 30-09-2024 | 30-06-2024 | 30-09-2023 S S (Liquidation Process) Reguiations, 2016)
Heqd, Office: 08, Community Cenirs, Basant Lok, Vasant Vihar, New Dethi - 110057, eptember | September FOR THE ATTENTION OF THE STAKEHOLDERS OF
HeraHouSING pry: o1 4027000, Toll Free No: 1800 212 6800, Email: customar. carai@herohll.com 30, 2024 30, 2023
Financea Weballe: www herohousingtinance com | CIN: UG51920L016RLCI014E ABERDEEN FOODS FHWATE I.IIIIITED
FUSSESSIBH HoﬂcE [FOH |HMQFﬁBLE PHQPEH"ES} Total Income from operations 1,01,939.00 95,853.84 91,282.84 | 1,97,792.84 | 1,78,530.95 | 3,67,409.75 T " PARTICULARS TDETAILS
; b : . Hn.
Az per Appandix IV ih muba &(1) of the Security Inferest Enforcement Rules, 2002 -
ml D e E s e o Net profit for the period / year (before Nata of corporate ettt ABERDEEN FOODS PRIVATE LIMITED
) gned befng the Authenized Officer of the Hero Howsing Finance Limited, ; . ? EI fe of incoeporation of —aie debior | 1770812020
under the Securitization and Reconstruction of Financial Assets and Enforeamant of Security tax, exceptional and extraordinary 29,870.97 25,239.70 26,385.58 55,110.67 51,219.41 | 1,04,867.60 B kLl L Lol WL s R o P —
Interest Act, 2002 and in exercise of powers conferred under saction 13(12) read with rule 3 of items) | AJh’lLrll, under which corparale dabloe = | Bagstrar ol Companies, Puna
the Security Interast (Enforcement] Rules, 2002, issued a demand nofices as manfioned balow | Incorparatad | reqishenad
caling upen the Borrowess bo repay the amound mentioned in the matice within 60 days fram the Net profit for the period / year (after 4. :Cnrpr.'-"ale [ckertity Mo. J Limited Liagility | UT4HDPNZ0ZIFTC 154144
date of the saéd natice. . o tax, exceptional and extraordinary 2294320 | 18,407.99 | 20,001.84 | 41,351.19 | 38,887.11 | 79,223.79 | Koo Ho. ot cotparalle debioe
ook g, Pl o xdre ik pomedoh ST ey G s b items) o o o o o o 5. | Address o he regisered offceand | Ofica No.11, Fio No 295, GTS No. 1777
uxull:éuu‘mufls;u':'g'ru:l :r!-l'.im'.r-:lt;s.ul:li-:n I3I¢|uf.‘..'-usal:||1-:1raat:'-'.tti'-'ulu E-I:I‘-Ihlu; sakd Fll.l-us. 1 T T :,-|:Ir!l'll:l|.'3| Sl ;?JTEE:;aE:raﬁIEﬁ‘S;EEI?y e
Thee Dorow aricular, and the public al, ane heveby caulicrad nol 1o deal wiin it il ive i e ne, el L,
SPchirisdeaigs i ok proarty il e ctlhctsa i dhmiée fthe i s Fibea Uikt T‘;tr?c')g‘/)mg;fhens"’e income forthe | 55 75079 | 1851836 | 1941400 | 4123915 | 3826473 | 78.226.13 G| Dale o toeurs of isovanty Resaluiion | (6/DA/2024
aramosnt refierrad to below alorg with inlerest thaneon and panal interest, chiarpes. pasts ete. fom date P y | Process
mentianed below. Paid itv sh ital T, | Liquidstion commeancement date of (302024
The barrower's attention is invited ta provisions of sub- section {8) of Section 13 of the Act, in aid-up equity share capita 6,227.96 6,227.64 6,227.64 6,227.96 6,227 .64 6,227.64 { comorate debior {Order uploaded and raceived on 09.10.2024)
respect of imeavaiable, bo redesm the secured assets (face value X 10/- each) [ B, [Name and regisiration number of he Mr, Anurag Jain,
Loan Hama of Obligar{s) Date of Demand | Date of Possassian ] iy prodessmnal acling as lgudates| IBEIPA-O0 AP-POI04E 20 T201 B 732
Account iLegal Hairis) Notice! Amaunt as par|  {Constructive Other equity - - - B - | 2,44,337.99 !I miels . i SFpr s
Ma. | Legal Representative(s))  Demand Natice (Physical) 8. | Addreas and e-mall of the liquidator, a5 | 1401 Criental Heights, Sectar-44, Plet-158
HHFFHH'IE;LIMET:L umm' Hupﬂhaﬂd rlrm-jm 0RM0/2024 Earnings per share | rEﬂierTEIj'l'l';'i" the Board EEH'-'II.'-:SIth Wast Mawi Mumbal, Maharashira,
HHFPMPIPL23000035290, Usha mj Rs. 41,85, 165 {Symbailc) 400706
HMFSYMLAP2I000042251 hiam ||,=_. Aaradhya (s on dabe 22072024 - Basic EPS (%) 36.84 29 56 32.12 66.40 62.44 127 .21 Email: panuragainiEgmeail com
Iriteriar Hame Decer |1 L {No comespandence on this)
Description of Secured Assetsimmovabla Properties:- Al Thal Flece and Parcel of Flat ho. 60e. - Diluted EPS (%) 36.83 29.55 32.12 66.38 62.44 127.18 10. | Address and e-mail to be used foe clo. Re<alve PE Private Limiled,
Admaasuning Araa of 44,37 Samin-+ Campst Aqea of Enclosed Balcony 6 5q. mir + Carpet Area of

{catraspondanca wilh thelquidator Office Mo, W-3073, Akshar Busness Park,

Tarage 10056 Somir « Parking in the B- Wing; 6th Floor, Wonder Mest, ©- Wing, Phase- |, Gat No.

205, gt Viliage - Moshi, Taluka - Havell, within the Limit of Pimpri Chichwad Municipal Notes: _ _ _ _ _ _ . _ Secior-25, Vashi, Navi Mumbal 200703

Corporetion. District Pune, Maharashira - 412105, 1. The Audited Financial Results have been reviewed by the Audit Committee and approved by the Board of Directors at its ! Email: aberdeenifresclvegroup.co,in

HHEPUNLAP | Mangesh Jagannath Dangat. ] 24072004, 0E109024 meeting held on October 10, 2024. The Statutory Auditors have expressed an unmodified audit opinion on these results. 11, | Last date for submssion of clams 081112024

20000008584 | Jagnath Govind Dangat, Az 2447184~ gs.on | {Symbalic) ) . . . i ) . irel i § a x #h
Surekha Jaganath Dangat, Om | date 22072024 - 2. The above is an extract of the detailed format of financial results filed with the Stock Exchanges under Regulation 33 of Hw':'r:_'ﬁ:e'i::fjﬂ'ﬁf::;ifﬁgi&ﬁﬁgﬁ:;f:;:?::ﬁ':;l’f;daﬂﬁjﬂrﬂ: "EET'”'E'N -
FATSn ns; Pngal Uheian Jeganaln | the Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015. The results 2 ' i Y AFEE

The sigkshglders of Aberdesn Foads Privele Limited are hereby called upon do submi their
clakmes with prood on o befons Bih November, 2024 1o he Liguedator at the address mantioned
againstitam No. 0.

The fingncial creditars shall-sabmit thelr ciaims wah proof by elecinores: means only. A1 clher
creditars may submit 1he claims wih tha proalin person, by postar by alectroni means.

Desoriplion ol Becured Asseltimmovable Properfies:: Al Thal Feaca and Farcel ol Man.
agricuttral Land Bearing ot Meo1t i $he said Land, Admeaswring 99,38 5q.mirs, akorgwith the
Sitracture thanson Sonsisting of 2 Beoms, 1 WLC, 1 Bathroom, having & Buill-up Ares of 32.52 5g. mirs,
[emcluding Cia) alongeith the Terssics cver the sald Block having Equal Buis-uptCarpet Area, Stualed
On The Sald Land Bearing 5. Na. 23- & (New) Partand C. 5 Wao, 2203 (Par), within the Limits

of the Company for the quarter and six months period ended September 30, 2024 are available on the Company’s website
www.tataelxsi.com, on the BSE Limited website - www.bseindia.com and the National Stock Exchange of India Limited
website - www.nseindia.com.

Regisiration District Pune, Sub Registration District And Taluka Maval, And Within The Limits OF By Order of the Board Submission of false or misleading proof of claims shall atiract penalties
Talegaan Dabhade Municipal Council, And Bounded As Follows, Maharashire. On or fowards for TATA ELXSI LIMITED Furthar, in case a slakeholder doas not submil ts claims durdng the qusdalion process, the
East: 1.0-meter-wide pathway. On of iowards Weat: Plal Na. 12, On or tawards North: Colony Road. claims submitted by such a stakeholer. and duly callated by the intarim resclulion professioral
On.ar towards South: FictNo 10 _ ) _ Sd/- of resclution professional, as (he case may be, durng the corporate insalvency resalution
DATE :- 14-10-2024, Sd/- Authorised Officer . pracess undar the Insalvency and Banknipicy Board of India {insalvency Resolulion Process far
PLACE:- PUNE FOR HERQ HOUSING FINANCE LIMITED Bengaluru Manoj Raghavan Comorate Persans) Reguiations, 21118, shall be deemed to be submitied Under secfion 38
October 10, 2024 Managing Director & CEO sl
Anurag Jain

Liquédator, In the matter of Aberdesn Foods Private Limited

CIN: UT4110PN2020PTC 154144

Regn. No. IBBYIPA-O0AP-PO1045/2017-2018/11 732

AFA Valid Upto, 07-Jan-2025

Communication Address/Email: Ciiice Mo, V-3073, &kshar Business Park. Sectar-25,
Yaghi, Mavi Mumbai-40070%; aberdeen @rescivegroug. ooin

Registered Address/Email: 1401 Orienlal Heights, Secloe-44. Flal-158,
Sagwands, Navi Mumbisi, Maherashira-400706,

Email: ipanuragjsnidgmall.cam

Date: 14.10,2024
Place: Mavi Mumbai

Home First Finance Company India Limited

CIN: L65990MH2010PLC240703,
Website: homefirstindia.com Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

APPENDIX- IV-A [See proviso to rule 8 (6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002
Molice is hereby given to the publicin general and in particular 1o the Borrower (5} and Co-Borrower (s} as percolumn (i} that the below described immaovable properties as per column (iil) morgaged/charged to the Secured Creditor, the physical possession of which has been
takan by the Authorised Officer of Home First Finance Company India Limited for realization of its dues pln..g.ln erest as detailed heraunder and wheraas consaguent upan fadure to repay the dues, the undersigned in exerciss of power conferrad under Saction 13(2) of the said Act

proposes to reakize dues by sale of the said propertyfies and it will be sold on “Asis where is”, "As iswhat is”, and "Whatever thare is” as described heraunder, The auction will ba conducted “On Line®, for the recowvery of amaunt due from Barrower (5) and Co-Borrower (5) as par
column (i ;u due to Home First Finance D:]I1'||Z|E|r1!.f|f'||:|IE| Limited.

homefirst

Wo il lako youw Momoe

5 | ﬁél& of i [}.ﬁm n1-‘ .I'.Ia.riimt.

S. | Name Borrower [s] PROPERTY ADDRESS Demand - EMD Dateand | LastDate & Time | Number of
No. | and Co-Borrower () Demand Motice | Possession| Value Amount Time of of Submission Authorized
Notice Amount Auction Of Emd & officer
Documents
1. | Amal Bale Pardhe, Nandini Nifkanth Flat Mo. 204, Siddhivinayak Complex, 5r. No. 42112, Ambai Mata Road , Near Dhayareshwar | 10.07-2022 | 1,385,193 | 16-07-2024 | 1000000 | fooopoo | 29-10-2024 27-10-2024 8773500004
Mivandikar Temple, Dhayari, Pune Maharashira 411041 {11am-2pm) (upio Spm)
E-Auction Service Provider E-Auction Website!/For Details, Alc No: for depositing Branch IFSC Mame of
e _Other terms & conditions EDrother amount Coda _Beneficiary
Company Name : e-Procurameant Technalogies Lid. (Auction Tiger) bt fww . homefirstindia.com B12020036268117- UTIBDE}DUEQE Authorzed Officer,
Help Ling No 0T3-35022160 { 148/ 182 hitps hamefirstauctiontiger.net Home First Finance Company India Home First Finance
Contact Persan : Ram Sharma -B000023297 Limited - Company India Limited
e-Mail i ; ramprasad@auctiontigernet and suppori@auctiontiger.net Axis Bank Ltd,, MIDC, Andhen East.

Bid Incremant Amount - Rs. 10,000/-. The sale will be done by the undersigned through e-auction piatform provided at the Web Portal (hitps:fhomafirst. auctiontiger.net). E-Aucton Tendar Documant containing onfine e-auction bid form, declaration, General Terms &
Conditions of online auction sale are avaitable at Porial Site. To the best of knowledge and information of the Authorized Officar, thare is no encumbrance on the propariies. However, the intending biddars should make their own indepandent inguinies regarding the
encumbrances, tiie of propertyfies put on auction and claims/ rights dues/ affacting the property, prior to submitting their bid, Tha e-Auction advertisement doas not constitute and will not be deamad to constitute any commitmant or any representation of Home First. The
property is being sold with all the axisting and fulure ancumbrances whethar known or unknown to Home First. The Authorised Oficer’ Secured Creditor shall not be responsibbe in any way for any thind-party claims! rights! dues. The sale shall be subject to rules/conditions
prescribed under the securitizaton and Reconstructon of Financial Assets and Enforcement of Security Interast Act, 2002, In case of any discrepancy English Version of the Notice will be treated as authentic.

STATUTORY 15 days SALE NOTICE UNDER THE SARFAESI ACT, 2002

P S 1o s e e

“The bomrower! guarantors-are herety notfied to pay the sum as mentioned in the demand notice along wath wpto date interesi and ancillary expenses before the :Iate c-‘ Ex Auchnn failing which the property will be guctoned) sold and balance dues, if any, will be recu.'eredmﬂ't

[ T T S

H[;tefit II:;|3r1.1.-:':I:| L;Eé Signed by Authonzed Crfficer,
atel 14-10-20324 Home First Finance Company India Limited
Place: Pune

financialexpress.com

Home First Finance Company India Limited

CIN: L65990MH2010PLC240703,
Website: homefirstindia.com Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

APPENDIX- IV-A [See proviso to rule 8 (6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8{6) of the Security Interest (Enforcement) Rules, 2002

Nofice is hereby given to the public in general and in paricular to the Borrower () and Co-Borrower (5] as per column (i) that the below described immovable properties as per column (i) mortgagedicharged to the Secured Cradidor, the physical possession of which has been
laken by the Autharised Officer of Home First Finance Company India Limited for realization of its dues plus ineres! as detailed hereunder and whereas consequent upan failure 1o repay the dues, the undersigned in exercese of power conferred under Section 13(2) of the said Act
proposes to realize dues by sale of the said property/ies and it will be sold on“As s wherg s’ “As s whatis”, and “Whatever there is' as described hereunder. The auction will be conductad “On Line”, for the recovery of amount due from Borrower (5] and Co-Barrower (3} a5 per
n:ulumnn: i), due fo Home First Fnance C{nmpa"qunl:lla Limited.

homeﬁ'rst

we ll

tak & vioil homée

1B
é%
i

S. | Name Borrower (&) PROPERTY ADDRESS Dateof | Demand Date of Resarve EMD Date and | Last Date & Tima | Number of
No. | and Co-Borrower (s) Demand Notice | Possession| Price Amaount Time of of Submission Authorised
Notice Amount Auction Of Emd & officer
Documents
. | Late Vasant Janardhan Bhandare | PiotNo.51, RS No 429/1/8, Near Sant Sena Maharaj Mandie, Dhanavade Plot Tasgaon, | 09-08-24 1054923 10-10-24 11.55.000 115500 | 14-11-2024 12-11-2024 0975251688
{Deceased) Anita Vasanl BEhandare, Other | Tal- Tasgaon, Disl- Sangli, Tasgaon Maharashira 416312 Bounded by.East- Plol No. {11ap-Zpm) {upte Spm)
legal Representatives of Late Vasani | 52 West-Plot No. 50 MNorth-R.S No 430.South-3 MirRoad
Janardhan Bhandare {Deceased)
2. | 2andesh Maruti Khot Suraj Maruti | RS NO. 141/291141/3'8 | Row H.UNo. 2, Plot No.D 10, Behind HP Gas Godown, | ps.08.24 | 1657.756 | 10-10-24 16.13.000 161,300 | 14-11-2024 12-11-2024 092280:0699
KhotMarutl Khandu KhotLaxmi Maruli | Chinchwad Road, Mouje Mudshingl Karveer, Kothapur. Kothapur Maharashlra 416119 (11ap-2pm) (upto Spm)
H.hot Bounded by East-Propery of Plot No.E-3.West-Colony Road South-Property of Pot
No.0-10.North-Property of Unit N, 1 of plot No.D-10
E-Auction Service Provider E-Auction Website/For Details, Alc No: for depositing Branch IFSC Name of
Other terms & conditions EMD/other amount Code Beneficiary
Company Name ; e-Procurement Technologeas Lid. [Auction Tiger). htp:/fwww homefirstndia.com 412020036268117- UTIBODOD39S Autharized Officer,
Help Line No :079-35022160 | 149/ 182 hitps:/thomefirst. auctiontiger net Home First Finance Company India Home First Finance
Contact Person ; Ram Sharma -B000023287 Limited - Company India Limited
g-Mall id : ramprasad@auctiontigernel and supportifauctiontigsrnet Axis Bank Lid., MIDC, Andheri East.

Bid Increment Amount - Rs. 10,000/-. The sala will be dona by the undersigned through e-awction platform provided at the Web Portal {htips2homefirst. auctiontiger.nat). E-Auction Tender Documant containing online e-atction bid form, decaration, General Terms &
Conditions of onling auction sale are available at Portal Site. To the best of knowledge and Information of the Authorized Officer, there is no encumbrance on the propertiss. However, the intending biddars should make their own independent inquines regarding the
encumbrances, title of propertyies put on auction and claims! rights/ dues! affecting the property, prior to submitting their bid. The e-Auction adverisement does not constitute and will not be deemed to consbiute any commitment or 2ny representation of Home First. The
proparty is baing sold with all the existing and fulure encumbrances whether known or unknown to Home First: The Authorised Oficer! Secared Creditor shall not be responsible in any way for any third-party claims! ights! dues. The sale shall be subject to rulesiconditions
prescribed under the secuntization and Reconstruction of Financial Assels and Enforcement of Security Interest Act, 2002, In case of any discrepancy English Version of the Notice will be treated as authentic.

STATUTORY 30 days SALE NOTICE UNDER THE SARFAESI ACT, 2002

The bomowen guarantors ara heraby notad fo pay the sum as mentioned in the demand notice along with upto gate interest and anciliary expenses before the date of e-Auction, failling which the property will be auctioned! sold and balance dues, If any, will be recoverad with
Inferestand cost,

Date: 14-10-2024 Place: Kothapur Sangli

Signed by Authonzed Officer, Home First Finance Company India Limited

financialexp.epapr.in Pune
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